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Computer System lying unoperationsi at  
Telecom   Research   Centre 

2541. SHRI RAMACHANDRAN 
P1LLAI: Will the Minister of COM 
MUNICATIONS  be pleased to state: 

(a) whether it is a fact that the 
computer system comprising of a 
main frame and a mini computer ins 
tiled at the erstwnile Telecommuni 
cation Research Centre in July 1988 
at the cost of Rs.  284.80  lakhs lying 
idle; and 

(b) when it became operational? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SUKH RAM): (a) Yes, Sir. 

The mainframe and the minicomputers 
were installed at erstwhiie Tele-
communication Research Centre for research 
projects. These projects were subsequently 
transferred to C-DOT who did not have any 
use of these computers. 

(.b) The system became operational in 
July, 1988. 

Withdrawal of permission for setting up of  
STD/ISO  call booths in the country 

2542. SHRI MATANG SING: Will 
the Minister of COMMUNICATOR 
be pleased to state: 

(.a) whether it is a fact that Government 
have decided not to give permission for the 
setting up of STD/ISD call booths; 

(b) if so, what are the reasons and details 
thereof; 

(c) whether Government propose to 
withdraw those orders; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SUKH RAM (a) to (d) The allotment 
of STD/ISD PCOs which was temporarily 
suspen- 

ded, pending review of the Policy, has been 
revoked on 24-7-93 after review. 

 

Cellular Telephone service in 
Bombay 

2544. SHRI PRAMOD MAHAJAN: Will 
the Minister of COMMUNICATIONS  be  
pleased  to  state: 

(a) what is the status of cellular 
telephone service in the city of Bombay; and 

(b) by when it is likely to com- 

THE MINISTER OF STATE OF THE 
MIINISTRY OF COMMUNICATIONS 
(SHRI SUKH RAM): (a) and (b) Tenders 
were invited from Indian companies with a 
vew to licence cellular mobile telephone ser-
vice in Bombay, Delhi, Calcutta and Madras 
on a non-exclusive basis. 8 bidders, two in 
each city, were pro-visiomally selected. Some 
of the unsuccessful bidders   filed   a  civil 
writ 


